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Central Administrative Tfibdhal

Principal B8ench,

0A-913/95

New DBlNi,

HON'BLE MR, JUSTICE CHETTUR SANKATAN NAIR, CHAIRMAN

HON'BLE MR, S,P. BISWAS, M

EMBR (A)

‘Neu 0slhi this ths 2nd day of DBecembsr, 1996,

Shri Gurbakash Singh,
5/0 Shri Nanak 3ingh,

R/o A-ZA-28, East Uttam Ngr.,

New 0Oelhi,

(through Shri K N,R, Pillai, adveocate)

VEersus

1, Union of India
through the Secretary,
Ministry of Railways
(Railway Board) :
New Delhi,

2, The General Manager,
Northern Railuway,
New 0elhi,

3, Thz Divisional Railway
Northesrn Railuay,
D2lhi Bivision,

Now Delhi,

(through Shri .R, L, Dhauwan,

a6 e 0

~Manager,

o0 ¢ e

advocate)

,Apglicant

Respondents

The application having been heard on 02,12,1996 the
Tribunal on the same day delivsred the following$

R DHR
Chettur Sankaran Nair (J3),

Chairman

~

Applicant seeks a direction to stsp up his

pay, Hs may make a detailed representation and

notuithstanding A-II the compstent authority will

pass a speaking grder on the repraesentation within
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four months of ths date of raceipt of the same,

Witn ths aforesaid directions, ue dispose of

the original application, No costs,

Dated, tha 2nd day of fnecembsr, 1936,

T )
\ ‘\
EGnas~N N

(5,P, Jiswas) (Chettur Sankaran Nairt (J))
Member (A) Chairman



